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SHRI INDRAJIT GUPTA: The
difficulty in reply to Mr. Ghosh it
that he will get identified with that
campaign. He does not want to get
identified.

SHRI N. K. SHEJWALKAR: Wil
the Hon, Minister be pleased to gay—
because he had referreq to a resolu-
tion of 1968 and said that a minimum
requirement has been mentioned—
whether there is any limit on  the
other side namely whether any maxi-
mum limit has been fixed.

SHRI S. B. CHAVAN: The re-
commendations of the Education
Commistion had only mentioned the
minimum limit, But if any State
Government would like to do more
than what has been recommended.
that will be a welcome step, (Inter
Tuptions)

PROF. K. K. TEWARY: The
educational policy of West Bengal
Government hag already kicked up
lot of dust. In view of the contro-
versy in the House and outside, 1
would like to known from the hon.
Minister whether it is a fact that
the educational institutions in West
Bengal are being converted into
Marxist Pathasalas. (Interruptions)

MR. SPEAKER: Shri Daulat Ram
Saran, Q. No. 692.

PROF. K. K. TEWARY: I also
want to know whether the Syndicate

and th® Senate of Calcutta University
have been dissolved, (Interruptions)*

MR. SPEAKER: Do not record
anything.

(Interruptions)

MR. SPEAKER: Q. No. 692, Shri
Daulat Ram Saran.

*Not recorded,
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THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAMMED USMAN
ARIF): (a) 2175 persons were allot-
ted LIG plots at Loni Road by the
DDA in 1975. The information whe-
ther an applicant is an officer or not
is not specifically entered in the re.
gisters of the D.D.A. After allot-
ment it was brought to the notice of
DDA that a major chunk of the area
was under cultivation and the
cultivators had taken stay  orders
from the High Court,
Alternative allotments were, there-
fore, made to the persons concerned
in other colonies wviz. Yamunapuri
(Ghonda) Paschimpuri,  Vikaspuri
and Haiderpuri,



37 Oral Answers

(b) The cost of lang per sq. mtr,
charged is as under: —

Loni Road Rs, 60[-
Pitampura Rs. 84/-
Haiderpuri Rs. 82/.

(c) the Delhi Development Autho-
rity hag reported that the difference
in the cost was not charged as per
deci‘ion of the Authority,

(d) The DDA is reported to have
incurred a loss of about Rs. 22 lakhs.

(e) Rs. 6 lakhs approximately,
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(b) The cost of land per sq. mtr.
charged ig as under: —
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Loni Road ....Rs. 60/~
Pitampura ....Rs. 84/-
Haiderpuri ....Rs. 82/

CHAITRA 16, 1903 (SAKA)

Oral Answers 38

(c) The Delhi Development Autho-
rity has reported that the difference
in the cost was not charged 5+ per
decision of the Authority,

(d) The DDA is reported to have
incurred a loss of abcut Rs. 22 lakhs.

(e) Rs. 6 lakhn approximately.
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